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S.No Date Description of Documents Page Number 

1 2012 to 2021 Google earth photos of Villivakkam 
1 to 2 

Lake 

2 16.07.2021 Photos of Villivakkam lake of the 3 to 4 
27.5 acres being restored 

3 16.07.2021 Photos of Villivakkam lake of the 
5 to 6 

11.5 acres in control of CMWSSB 

Certified to be true copies of the original. 
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Google Earth Photos of Villivakkam Lake 

September 2012 photo showing 39 acres of lake 

9/2012 

Villivakkam Lake 

CwSCB cws 

Sidco Ind 

Maxar technologies 

1985 Imagery Date: 9/17/20121306'17.29N 

July 2015 photo showing Metro rail earth dumped in Northern and Eastem side 

x 
/2015 

1985 2021 

Villivakkam Lake E 

CWSCB CwsCB 

Sidco Indus 

mage2021 Maxar ennologies

g85) e: 7/11/2015 13906'10.95" N 80120024PE 



2 

February 2021 photo showing Metro rail earth dumped in Northern side which forms the 
11.5 acres in control of CMWSSB and 27.5 acres on southern side which is currently 
being restored by Chennai Corporation 

Villivakkam Lake 

CWSCBCws VSCE 

Image 2021 Maxar Tedhnologies 

Imagery Date: 2/28/2021 13°06'23:75" N80911 57.81 



Current photos of the lake taken in July 2021 
1. The pond area 

2. Inside the Villivakkam lake area of 27.5 acres being restored byy 

Chennai Corporation which has not been converted to pond area but 

instead built buildings, car park and park areas on eastern side 



3. Huge parts on the Northern side within 27.5 acres of the lake being 

restored which has not been converted to pond area but kept for 

amusement park and other purposes 

HrUNDAI 



4. 11.5 acres on Northern side in control of CMWSSB where metro rail1 
earth has been dumped - Photo 1 

5. 11.5 acres on Northern side in control of CMWSSB where metro rail 
earth has been dunped - Photo 2 



6. 11.5 acres on Northern side in control of CMWSSB where metro rail 
earth has been dumped - Photo 3 

OAShot on OnePlus 
By Rk 

7. 11.5 acres on Northern side in control of CMWSSB - Photo 4 

OA Shot on OnePlus 
By RK 
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